
 

उपसभापित महोदय, रेलवे मȂ सुरक्षा और रेलवे की सुरक्षा, आजकल दोनȗ भगवान भरोसे 
हȅ। रेल दुघर्टनाओं की बाढ़ आ गई है। ओिडशा के टेर्न हादसे मȂ मारे गए सैकड़ȗ याितर्यȗ के 
पिरवारȗ के आंसू अभी सूखे नहीं हȅ। पहले रेल हादसे होते थे, रेल मंतर्ी जवाबदेही लेते थे, जमीर 
की आवाज पर इÎतीफा िदया करते थे।  अब शायद जमीर की आवाजȂ नहीं होती हȅ, क्यȗिक रेल 
मंतर्ी जवाबदेही नहीं लेते, इÎतीफा नहीं देते। भाजपा की सरकारȗ मȂ इÎतीफे नहीं हुआ करते। 
याितर्यȗ की सुरक्षा की सुध भला कौन ही ले, जब मंतर्ी जी को फुसर्त ही नहीं है!  25 नवंबर को 
मध्य Ģदेश के मंूगावली Îटेशन पर टेर्न का इंतजार कर रही मिहला से जीआरपी अिधकारी गȅगरेप 
करता है।  रेल मंतर्ी जी वन्दे भारत के वीिडयो ट्वीट करके अपडेट करते हȅ।  मȅ उनसे कहंूगा िक 
कभी पटना-लखनऊ-इलाहाबाद से िदÊली और मंुबई जाने वाली टेर्नȗ के िडÅबȗ का वीिडयो शूट 
कराकर आप िट्वटर पर डािलए, तब समझ मȂ आए िक असिलयत कहा ंपर है और सच्चाई कहा ं
पर है।  बुलेट टेर्न की बाट जोह रहे इस देश के पास लोकल टेर्नȗ की सुिवधाएं लगभग समाÃत हȅ। 
आरपीएफ का जवान चेतन िंसह टेर्नȗ मȂ पूछ-पूछ करके लोगȗ को गोली मारता है, लेिकन सरकार 
एक ट्वीट तक करना गवारा नहीं समझती, मंतर्ी जी एक शÅद बोलना नहीं चाहते। इन सुिवधाओं 
को सुधारा जाए, मेरा यह अनुरोध है।   
             
Ǜीमती फूलो देवी नेतम (छǄीसगढ़) : महोदय, मȅ Îवयं को इस िवषय के साथ सबंǉ करती हँू। 
 
MR. DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shri Imran Pratapgarhi:    Shri Sandosh Kumar 
P. (Kerala), Dr. John Brittas (Kerala), Shri M. Shanmugam (Tamil Nadu), Shri P. 
Wilson (Tamil Nadu), Dr. Fauzia Khan (Maharashtra), Dr. Kanimozhi NVN Somu 
(Tamil Nadu) and Shri M. Mohamed Abdulla (Tamil Nadu).  
 

Demand to start Railway services from Baripada to Balasore in Odisha 
 
Ǜीमती ममता मोहंता (ओिडशा) : उपसभापित महोदय, आपने मुझे एक महत्वपूणर् िवषय पर 
बोलने का मौका िदया, इसके िलए आपका धन्यवाद।   

महोदय, िकसी भी अंचल का िवकास तभी सभंव है, जब उस अचंल मȂ यातायात की सपूंणर् 
सुिवधा हो और देश के िकसी भी Îथान से उस अंचल मȂ सुिवधा के साथ पहँुचा जा सके, चाहे वह 
िवमान सेवा हो, रेल सेवा हो, बस सेवा हो या कोई भी सेवा हो। ओिडशा के मयरूभजं िजले मȂ 
किÃतपाड़ा सब िडवीजन है, जहा ंके लोग रेल सेवा पाने  से वंिचत हȅ। भारत को Îवाधीन हुए 75 
साल हो गए, लेिकन दुख की बात यह है िक इस िजले के किÃतपाड़ा सब-िडवीज़न के लाखȗ लोग 
रेल सेवा से वंिचत हȅ। इस इलाके के लोग रेल सेवा पाने के िलए सौ िकलोमीटर दूर यातायात 
करते हȅ। मेरा रेल िवभाग से ĢÎताव और अनुरोध है िक बारीपदा से खुन्टा, उदला, किÃतपाड़ा, 
नीलिगरी होकर बालेÌवर Îटेशन तक रेल कनेक्ट की जाए। वहा ंरेल कनेक्ट होगी तो उस इलाके 
के लोग रेल सेवा पा सकȂ गे और भवुनेÌवर-िदÊली के जैसे देश की अन्य सभी जगहȗ पर 
सुिवधापूवर्क यातायात कर सकȂ गे। अगर इस अचंल मȂ रेल सेवा होगी तो इसका िवकास भी होगा।  
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MR. DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shrimati Mamata Mohanta:  Dr. Fauzia Khan 
(Maharashtra), Dr. John Brittas (Kerala), Dr. Sasmit Patra (Odisha), Shri Sujeet 
Kumar (Odisha), Dr. Amar Patnaik (Odisha), Dr. Santanu Sen (West Bengal), Dr. 
Kanimozhi NVN Somu (Tamil Nadu) and Shri M. Mohamed Abdulla (Tamil Nadu).  
  

Demand for homes to the poor of Odisha under Pradhan Mantri Awas Yojana 
 

DR. AMAR PATNAIK (Odisha):   Sir, the Centre launched the Pradhan Mantri Awas 
Yojana with the very laudable objective of 'housing for all' to provide pucca houses 
with basic amenities to the homeless or those living in dilapidated kuchcha structures.  
Under this Yojana, the Odisha Government proposed housing assistance to be 
covered under the PMAY for 15 lakh houses.  This included houses to be provided to 
a large population of the Scheduled Tribes and the Scheduled Castes and also to the 
people who were affected by Fani Cyclone.   
 In December, 2021, the hon. Chief Minister, Shri Naveen Patnaik, wrote a letter 
to the hon. Prime Minister seeking more houses for Fani cyclone-hit families and also 
the poor in the tribal and backward districts of the State.  But, unfortunately, after 
three-and-a-half years, despite persuasion by all the Members of Parliament of Biju 
Janata Dal in both the Houses and also submitting a memorandum to the concerned 
Minister, only 8 lakh houses have been sanctioned and still 7 lakh houses have been 
left behind.  The result is that there is a large chunk of people in these tribal areas who 
have not been able to get houses even now.   

In order to support those deprived of their right to shelter, the Government of 
Odisha, under the leadership of the hon. Chief Minister, Shri Naveen Patnaik, has 
come out with Mo Ghara Scheme, that is, My House Scheme, in 2023.  It is a credit-
linked subsidy scheme.  This was done because there was a large chunk of people 
who could not be covered under the Central scheme.  Under this scheme, loans up to 
Rs.3 lakhs are being provided, and the more significant thing is that persons with 
disabilities are being covered, who were not being covered under the Pradhan Mantri 
Awas Yojana.  The financial implication of this Mo Ghara Scheme is that in two years, 
Rs.2,150 crores are proposed to be met from the State Budget.  

Now, Sir, through you, I would like to urge upon the Government that 
remaining 7 lakh houses, which have not been provided by the Central Government, 
could be provided to those people in Odisha who have been deprived of this.  This 
would actually ensure that the people, who are actually in the lower strata of society in 
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